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'V ISVASIA ' ,  a Cen t re  for  t he  s tudy 01 As ian 
Civrlisat~ons during January, 1996. As the proposal, 
as such, has not spell out the financial implications, 
Visva-Bharati has been advised to obtam services of 
some outs~de agency for preparation of the project 
report and to work out financial ~mpl ica t~ons involved 
to enable the Government to take lurther actlon in 
the matter. 

Mess i n  C.C.B. ( .  

479.  SHRlMATl JAYAWANTI NAVINCHANDRA 
MEHTA . 

SHRI MAHESH KUMAR M KANODIA 

Wil l  the  M i n ~ s t e r  of HUMAN RESOURCE 
DEVELOPMENT be pleased to state 

(a )  whether the Union Government are aware of 
the mess In the Cricket Control Board of l n d ~ a  rega- 
rding the ongoing b i cke r~ng  In the l n d ~ a n  Crcke t  
Team currently on tour to England and resul t~ng to 
hum~ l i a t~on  of certaln players. 

(b )  11 so, the steps b e ~ n g  taken to avold future 
hum~ l i a t~on  o l  the players, 

( c )  whether the Government propose to take any 
ac t lon  aga ins t  t he  conce rned  o f f rc ra ls /persons 
mvolved in the matter: and 

Id)  I! not, the reasons therefor' 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF YOUTH AFFAIRS AND SPORTS IN THE MINISTRY 
OF HUMAN RESOURCE DEVELOPMENT (SHRI  
DHANUSHKODI ATHITHAN R ) (a )  to Id)  There IS 

no mess In the Board of Control lor Crcket In l n d ~ a  
nor is there any b c k e r ~ n g  In the lnd~an Cr~cket Team 
on 11s tour to England The matter ol ret~rement o l  
Shri Navjol S ~ n g h  Srdhu and h ~ s  return m ~ d - w a y  
from the England tour I S  proposed to be enqurred 
Inlo by the Board of Control for Crcket In l n d ~ a  alter 
the l n d ~ a n  C~rcket  team returns trom l h e ~ r  current 
tour to LJK and Holland 

Voting R ight  for  Ind ians i n  Indian 
Enc lave# i n  Bang ladesh 

480 SHRI AMAR ROY PRADHAN W ~ l l  the 
M i n ~ s t e r  of EXTERNAL AFFAIRS be p leased to 
state 

la ,  whether the malter In respect of a l l ow~ng  
i n d ~ a n  c ~ t r z e n s ,  l r v ~ n g  In l n d ~ a n  Enc laves  In 
Bangladesh to cast t he~ r  votes is pendlng w ~ t h  the 
Government 

l b j  11 SG slnce when and the deta~ls thereol 

I C I  whelher the Government have takenlpropose 
to lake any aeclslon In t h ~ s  regard, 

I d )  lt so the aelalls tnereof and 

fe! 11 no!, the reasons therelor' 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I.K. GUJRAL) : (a) to (e). There are 119 exchangeable 
enc laves in  Bang ladesh  a n d  7 2  Bang ladesh  
enclaves in India.  As st ipulated under the Indo- 
Bangladesh Land Boundary Agreement, 1974, the 
enclaves are to be exchanged between India and 
Bangladesh, without and claim of compensalron 
Neither side has been able to exercise control ovel  
11s enclaves w h ~ c h  are bcated in the other country 
Exchange of enclaves has legal and constitut~onal 
~ m p l ~ c a t i o n  which IS l ~ n k e d  w ~ t h  other outstandrrrg 
Issues pertain~ng to the 1974 Agreement such as 
transfer of adverse possessions, demarcat ion 01 
boundary and ratif icat~on of the Agreement Thrs IS 

under cons~dera t~on of the relevant departments of 
Government of l n d ~ a  The relaled Issue of c ~ t u e n s h ~ p  
of the ~nhab~ tan ts  01 the enclaves has also to be 
d e c ~ d e d  According to  legal  a d v ~ c e  a v a ~ l a b l e  to 
Government the trrst step w h ~ c h  has to be taken 1s 
complet~on of the demarcat~on of the boundary a r ~ d  
t h ~ s  has to  be done wl th  coopera t lon  of S t ~ l r !  
Governments concerned The fact IS that Government 
have no adrn~n~strat ive control or access to these 
enc laves  l y ~ n g  w ~ t h ~ n  Bang ladesh  and  her icc  
extens~on of votlng rlghts to the mhab~tants has not 
been poss~b le  Government have also no re l~nt ) l r  
f~gures  of populatlon In these enclaves 

Female Mortal i ty Rate 

4 8 1  KUMARI UMA BHARTI 

St iRI PANKAJ CHOWDHARY 

W ~ l l  the  M r n ~ s l e r  o l  H U M A N  RESOUR!:E 
DEVELOPMENT be pleased to state 

(a) whether female mortalrty rate In the counlry 
is much hrgher as compared w ~ t h  male mortal~ty late 

Ib )  r f  so whether any survey has been c o n d ~ ~ ~ l c r l  
In t h ~ s  regard. 

( c )  11 so. the outcome thereol, 

(d )  the comparative 11gures of male and lemale 
mortal~ty rate In the country, and 

(e)  the measures berng taken to mlnimlse the 
morlallty rate and the cornparalive gap? 

THE MINISTER OF H U M A N  RESOURCES 
DEVELOPMENT (SHRI S R BOMMAI) ( a )  No S I ~  

(b j  and fc) Do not a r m  

(d )  Acco rd~ng  to Sample R e g ~ s t r a t ~ o n  System 
(SRS) est~mates. (Reg~strar General of I n d ~ a )  1993 
l e m a l e  mortalr ty ra te  ( a n n u a l  pe r  t h o u s a n d  
populatlon) In the counlry is 9 1  as compared to 
male morfal~ty rate w h ~ c h  IS 9 .5  

(e) Government 01 l n d ~ a  has taken a number o l  
steps to tmprove health slatus o l  women Primary 


